SECTION |1 -A
I N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL M SCELLANEQUS PETITION NO. 16103 OF 2013
(Application for bail)
I N
CRIM NAL APPEAL NO. 220 COF 2013

ASHOK GANAPATI PATIL & ORS. ... PETI TI ONERS
VERSUS
STATE OF MAHARASHTRA . . . RESPONDENT
OFFI CE REPORT

This is an appeal by way of Special Leave granted vide
this Court's Order dated 29th January, 2013. Sol e Respondent
(State) is represented through Ms. Asha G Nair, Advocate.
Oiginal Records of the H gh Court as well as the Trial
Court are awaited.

It is submtted that the counsel for the appellant has
filed an application for bail which is registered as
Crimnal M scellaneous Petition No. 16103 of 2013 and the
same has been tagged with Crim nal Appeal paper books.

The application above-nentioned is listed before the
Hon' bl e Court with this office report.

DATED this the 6th day of August, 2013.

ASS| STANT REGQ STRAR
Copy to: -
Ms. Kunud L. Das, Advocate
Ms. Asha G Nair, Advocate

ASSI STANT REG STRAR
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